JOINT COMMITTEE REPOR
ON

Hon'ble NGT vide its order dated 22.12.2021in

OA No0.364/2021(PB) in the matter of
Santosh Ram Vs State of Madhya Pradesh,

Date of Inspection :-17.01.2022

By

Committee members

1. Sh. Milind Kumar Nimje, Scientist “C’, Regional Directorate, CPCB,
Bhopal(MP)

2. Sh. Vijay Kumar Deharya, SDM,Jaithari, Dist- Anuppur (Representative of
the District Magistrate ,Dist- Anuppur )

3. Sh. Sanjeev Kumar Mehra, Regional Officer, MPPCB, Shahdol.




Factuall1 Sta’llt)us found Px t!w Joint Committee constituted by
on’ble NGT vide its order dated 22.12.2021 in
OA No.364/2021(PB) in the matter of

Santosh Ram Vs State of Madhya Pradesh

Hon' : .
on’ble National Green Tribunal, Principal Bench, New Delhi was placed to pass

an ord ' icatl
rder on 22.12.2021 in the application no. 364/2021. The application was

registered based on complaint received by E-mail. The direction of the order is as
follows: |

“In view of above, the issue of unscientific discharge of fly ash slurry in Khirna
storm water drain, Anuppur District, M.P by Moser Baer Power Project (now
Anuppur Thermal Power Project) needs to be looked into remedial action taken in
accordance with law. Let a joint committee of CPCB, State PCB and District
Magistrate, Anuppur ascertain factual position and furnish a factual and action

taken report within one month. The state PCB will be the nodal agency for
compliance.”

Copy of the order is enclosed at Annexure-I.

Overview of Plant:-

The MB Power (Madhya Pradesh) Limited commissioned in 2015 having capacity
of 1200 MW (2 X 600W) based on suberitical technology at Vill- Laharpur, Tahsil-
Jaithari, Dist-Anuppur. The Air & Water consent valid up to 30.04.2022 and authorization
up to 30.04.2025 under Hazardous Waste (Management, handling and trans boundary
movement) Rules, 2016 copy enclosed at Annexure-IL. The unit approx. 15000 MTD
coal consumption per day and generated fly ash is about 5000 MTD . the source of coal
from SECL and F-11 grade coal received, the ash percent is about 30 — 35 %. On the
point of fly ash management, generated fly ash is being presently utilised in cement
industries i.e. ACC Cement, Kaimor, KJS Cement Maihar, Maihar Cement , Ultratech
Cement Maihar & Ultratech Cement Sidhi, brick plants (nearby Anuppur area) and filling
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UCTILITY Juw 1y arcas in plant premises and 3%‘1@%&! viilagc. tehsﬂ-Puspara;garh
P arez with prior permission of MPPCR for reclamations of waste land through about 100

bulkers. The generated bottom ash is also utilising for filling in low lying area for ~

fler getting prior permission from MPPCB as per
guideline issued by CPCB. The unit has identified some more additional low lying area
and abounded mines also (Sharda Mine OPQR Patch) to fill ash for future use. The unit
has installed pneumatic dry ash ha dling system with 05 nos ash silos, capacity of each
having 1000 MT and 03 nos of Hydrobin for wet bottom ash handling system, capacity of
750 MT each. The MB Power (Madhya Pradesh) Ltd is generating approx. 5000 MT fly

ash per day. Present Status of fly ash utilization (from Apr-21 to Dec-21) enclosed at
Annexure -1,

Present Status of Ash Dyke/ Pond:-

There is 2 one ash dyke which covers approx. 50 acre area in plant premises which has
age of 6 years. It also divided into two parts; Lagoon 1 & Lagoon 2. Lagoon 1 is
completely filled is approx. 12 lakh MT fly ash and capping work is going on for the
final closing of the ash dyke. Lagoon 2 which has capacity to contain fly ash approx.
4.5 lakhs MT and presently is filled up about approx. 3 lakhs MT fly ash and 1.5 lakhs
MT is remaining is reserved for the handling in emergency situation. The unit is also
filling ash in many identified low lying area since last one year. Copies of permission
of MPPCB are attached at Annexure-IV, The industry has also taken permission from
MPPCB to dispose about 1 lakh tonnes of fly ash through ash mound, which can be
done in future. Copy of ash mound permission from MPPCB is attached at Annex.-V.
The unit has also completed safety Audit of ash dyke by IIT, Delhi on June-2021. The
safety assessment of Ash Dyke certificate as enclosed at Annexure-VI.

M
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ash Utilization/ disposal (2021-22 till date provided by the Unit)

S.No. | Mode of Utilization Quantity In MT
> 01 Brick Manufacturing 9675.00
02 Cement Industries 556884.78
03 Low Lying area filling 1022361.42
04 Other utilisation/ Roof sheet 45.00
manufacturing

The Industry has provided an action plan for fly ash utilization for next three yea

Annexure-VIIL.

Joint Inspection as per the Hon’ble NGT Order (Date-17.01.2022)
To find out facts as well as present actual status of the complaint mention in NGT order.

About The Khirna Nalla:-

rs at

The khima nalla origins from the Khirna tola, Laharpur village situated in Anuppur
district and passing through plant premises adjoining nearby villages i.e. Amgawan,

Chulha, Senduri, finally meet to river Sone. It is a seasonal nalla and during visit the

joint team has observed lean flow prevailing in this nalla. The industry regularly

monitors the water quality of khima nalla as well as Son river at upstream and

downstream through MPPCB and certified laboratory. Copies of analysis reports are

attached at Annexure-VIIIL

| The team has taken the water and sludge/ sediments samples of nalla water before
the entering of plant premises at near ITI, Small Bridge Jaithari (Upstream) for

the purposes to know the actual water quality of the nalla. The team has observed

water was clear, colour less and having very lean flow.

9 The team has also taken the water and sludge/ sediments samples of nalla water

inside in the plant premises at near ash dyke area. The team has observed the

nalla water was clear, colour less and having lean flow and also found presence

of aquatic life.
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r 3. The team has also taken the water and sludge/ sediments sample of nalla from
near Senduri village small bridge (D/S) from the plant which is approx. 05 Km
from the plant. At this point the water was clear, colour less, odour less and flow . 3
was observed. There is no visual evidence found of fly ash disposal in nalla,
Aquatic fish was also seen in the nalla water.
4. The team has also taken the water and sludge/sedimentation samples from the
after confluence of the River Sone Nalla with Khirna Nalla (100 meter D/S). The
water was clear, colour less, odour less and flow was observed. Water Quality of
River Sone was also clear, colour less and flow was observed. There was no

evidence of fly ash contamination visualized by the joint committee in Sone
River.

The details of water and sludge/sedimentation sampling as given below

Table:-
S.No. | Sampling Location Latitude Longitude
i Khimna Nalla U/s at near | 23.055678 81.792709

ITI Jaithari

2. .| Khirna Nalla Inside the |23.072174 81.784398
plant premises near Ash

dyke area

3. | Khirna nalla D/s at near | 23.114779 81.751231
Senduri Village

4, After Confluence of |23.128436 81.751475
Khima Nalla at 100m
D/s of River Sone.

Note: The analysis results of samples are awaited from lab.
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Google Map of Khirna Nalla Sampling locations:

Main Observations During The Joint Inspection:-

1. The team has visited and observed the present status of the Khima Nalla, there
was no accumulation found of fly ash at the bank of nalla. Water quality observed
clear. colourless, & odourless and not found turbid due to fly ash contamination.

Presence of flora, faunas are also observed.
The team has inspected Khirna nalla about 7-8 KM at different locations after

2

downstream of the plant as well as along the periphery of the plant. There was no

visual evidence found due to contamination of fly ash in water quality of Khirna

nalla and River Sone. Heaps of fly ash are also not seen at the bank of nalla and

Sone river. Joint committee has observed the Khima nalla very closely near

village Jaithari, near duck area and near ash pond area (near Guwari village), at

village Senduri.

-
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~ Joint committee has also travelled along the nalla from upstream (Belore entering
5 the plant) to downstream up to confluence point of Khima nalla with Sone river
and found no visual appearance change in before and after confluence of Khirna
nalla in river sone in term of water quality.

The joint team has also visited the generated fly ash handling area of the plant
i.c. ash silo as well as Hydrobin system and found no spillage of ash. The
generated dry fly ash collecting in ash silos and loading in bulkers through dry
ash loading system and found no fugitive emission during ash handling. The wet
bottom ash also loaded from Hydrobin to Hywa for filling in low lying area. The
quantity which was balanced after sending to Cement industry also converts into
moist condition and transported through hywa for filling in low lying area.

_ At the site of ash handling area there are two mistgun was operating 1o control

the fugitive dust emission and water spraying through water tanker are also used
there.

6. The team has also found one storm water drain to meet khirna nalla in the plant
premises but at the time of inspection the drain was dry and no evidence found
of fly ash discharge in to Khima nalla and also no evidence is found to destroying
Khirna nalla by MB Power (Madhya Pradesh) Ltd.

7. During the document inspection the industry complying the 100% fly ash
utilization since last 4 years a copy of summary sheet attached at Annexure- IX.

The year wise ash generation and utilization is given below in table.

[ Year Generation in MT | Utilization in MT | % Utilization
2018-19 | 15778755.30 1635958.00 103.68
2019-20 | 1552755.00 \ 1598765.00 102.96
2020-21 | 1540515.00 \ 1751585.64 113.70
2021-22 | 1580890.23 ] 1588966.20 100.51
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At SDM Office, Jaithari Joint committee also interacted with
complainer Sh.Shantosh ram Rathour, Sh.Rohani Prasad Rathour,
Sh.Sugreev Jaiswal which are residence of Village Guwari Jaithari. On
their request committee has seen the so called affected area accordingly

to them but not found concrete evidence of fly ash discharge there.

A /\0’2'/

Milind Kumar Vijay Kumar /Sanjeev Kumar 5
Nimje, Dehariya, Mehra, i
Scientist“C* CPCB- SDM, Jaithari Distt. Regional Officer |
1

RD- Bhopal Anuppur ,MPPCB, Shahdol
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Photo - 2: Khirna Nalla U/s at Near ITI Jaithari, During sampling
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L alitude 273 DSHO6
Longiude #Y 7H151)
Accutacy 3067 0m
Time 01122022 1208
Note Khair a Nalha upstie

Photo-3 : View of Khirna Nala (U/s)
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Photo - 4: Khirna Nalla within the plant near duck area/near ash ﬁond area
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Photo-9: A fier confluence of Khirna Nalla in river Sone. Team is inspecting water quality
| of river Sone and Khima Nala.
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Latitude: 23.072299
Longitude: 81.78082
Elevation: 499 .66 m
Accuracy. 42.5 m

Time: 01-17-2022 16:20
Note: Ash dykes new M/s,

Photo-| 0: Photo of Ash pond (lagoon-2): It is in operation ash dyke. 3
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Photo-14: View of ash silo area and mist gun operating to control fugitive emission.
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Photo.17 Present condition of Khirna nalla at Guawari Village behind M.B. Power plant.
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Hhnex ure - |

Item No. 05
(Court No, 1)
BEFORE THE NATIONAL GREEN
! TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
(By Video Conferencing)
Original Application No. 364/2021
San
tosh Ram & Ors, Applicant(s)
Versus
State of Madhya Pradesh Respondent

Date of hearing: 22.12,2021

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR. JUSTICE S8UDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER

ORDER

1. Grievance in this application is against unscientific discharge of fly
ash slurry in Khirna storm water drain, Anupur District, M.P by Moser
Baer power project (now Anupur Thermal Power Project), adversely

affecting the environment and public health.

2. The Tribunal has dealt with identical issue vide order dated

04.11.2020 in O.A No. 11772014, Shantanu Sharma Vs. Union of India &

Ors. The Tribunal observed:-

“ 4, Air pollution and water pollution are continuing against mandate
of law for which no remedial action is being taken. MoEF&CC has
failed to ensure proper monitoring and compliance mechanism
inspite of issuing notification on the subject. This is resulm'ng in
failure to enforce the mandate of law under Air (Prevention and
Control of Pollution) Act, 1981; Water (Prevention and Control of
Pollution) Act, 1974 and Environment (Protection) Act, 1986. (EP Act),
apart from damage caused to the environment and public health.



This a  ifingement  of "Bustainable  Davelopmant’  angq

, pﬁnﬂ‘lﬂg&, AN @ conasquenca af ﬂﬂﬂ“ﬂulﬂg alr and

water pollution, ‘Polluter Paya’ prineiple also neada to ba Invokad,

- ‘ aued by the MolF&CC which
B, Notifieation dated 14.00.1000 was (s : gm i Sl

. af | h
rouired une of atlenst 26% gf (he asn. v Delhl High Court vide
hlneka for uae in fonatiie 1 &iﬁ%‘ﬁ,;mgn (€) No. 2140/1099

lgment dated 08 00,2004 r
%ﬁﬁgﬁfﬂd the Covernment to make use of fly ash mandatory in roads

' ' Land, alactrielty and
apart from waing it in brivka for conatruation, Bt o o
water (8 required (o be made avallable for prometing
g:mdm'lmn mirg, Vide amendment dated 03,11,2009, prg{uiiaia;d w.n:;
 made for (ta use in manwfaeturing of bullding material a B
" conatrietion activity to preantve top aoll, Binos uanmmioj; ﬂ’%‘ =
" hax inereased, the extent of fly ash requirad to be used in te
‘ubove not(fleation wan also (nereased,

& In view of the riaing concern on acoount of fallura of affloacy of the
measures g&fna_ takan, a Working Qroup waa conatituted by the
Department of mduatrial Polioy and Promotion, Mintatry of Commerce
and Induatry, Qout, of mdia, In (ta report submitted in the year 2011,
the aaid group (nter-alia obaerved that increasa in ganeration of fly
ash haa led to increase n requirement of land and thus target has to
be of 100% utilisation as agalnat 60%. The disposal process lacked
tranxparency and it was necessary that each thermal power plant
displays  complate (nformation in terma compliance to
enfronmental norma. Other measures adopted inolude policy of
Jinancial inatitutiona to require compliance of fly aah as a condition
Jor grant of loan and (ncentives in tarma of exclae duty, The applicant
hax also referred to the report jointly published by tha World Bank
and the Departmant of Keonomie Affaira, Covt. of India pointing out
the defleiencies in pro-active governmant policias on the subject,

7. We may now refer to the Not(flcatlona on the subject. We have
already mentionad that wvide Notifleation dated 14,09.1999, the
MoKF&CC (ssued directions requiring manufacturers of clay bricka or

tiles or blooks o conatruction activities to mix atloast 25% of ash
which is to be ensured by the Pollution Cantrol Boare i/ Committees
by eanceling the consent order for brick kilna or mining leases. Every
thermal power plant waa required to make avatlable such ash and
phase out dumping and disposal in three years to the extent of 30%,
and the remaining (n aix years, This applied to plants permissions
bewng issued subject to Environmental Clearance prescribing such
conditions, The remaining are required to be phased-out in 15 years
compliance regarding which made necessary to be furnished to the
Central Pollution Control Hoard and the concerned State Pollution
Control Boards/Committees. The Electricity Boards, NTPC and the
management of the power plants are to facilitate making available
land, electricity and water for manufacturing activities and also to
ouvide access to the ash lifting area and furnish annual
mhmmtaﬁon report. Manufacturers of ash based products such as
cement, blocks, brick panels were to operate as per the guidelines
laid down by the Bureau of Indian Standards, Indian Bureau of
Mines, Indian Road Congress, Central Building Research Institute,
Roorkee, Central Road Research Institute, New Delhi, Building
Materials and Tuchnology Promotion Council, New Delhi, Central




Public Works Department, State Public Works Departments and other
Central and State Government agencies. The said authorities are to
prescribe the use of ash and ash based products in schedules of
spectfications, Local authorities are to specify such requirement in

building bye-laws.

8. Vide Notification dated 27.08.2003, certain amendments were
made particularly to the effect that construction agencies were
required to use the fly ash to the extent of 100% in a phased manner
upto 31.08.2007. Next Notification is dated 03.11.2009, revising the
timelines and the period for implementation. The revised timelines
apply to the construction agencies as well as thermal power plants
as per details mentioned in the said Notification. The said

Notification also provided for shifting of the fly ash by filling empty
mined voids by stowing.

9. Under the above notification, a Monitoring Committee s o be
constituted in every State/ Union Territory under the Chairmanship of
the Secretary, Department of Environment with representatives from
Department of Power, Department of Mining, Road and Building
Construction Department and State Pollution Control Board. The
Committee is required to deal with any unresolved issue by Dispute
" Settlement Committee in addition to the monitoring and facilitating
‘ the implementation of the notification. Monitoring Committee
constituted by the MoEF&CC is to have members from Ministry of
Coal, Ministry of Power, Central Pollution Control Board, Central
Electricity Authority, Head, Fly Ash Unit of the Department of Science
and Technology and Building Material Technology Promotion Council.

10. It is further stated in the affidavit of the MoEF&CC that as per
the information received from Central Electricity Authority (CEA),
during a meeting, the fly ash generation from 138 thermal power
plants is reported to be 163.56 million tons during the year 2012-13.
The overall utilization of fly ash was 100.73 million ton, which is
about 61.37% of the total fly ash generated. During the year 2012-
13, out of 138 (one hundred thirty-eight) thermal power stations for
which data was received, 66 (sixty-six) power stations have
achieved the targets of fly ash utilization as stipulated in the
notification dated 03.11.2009. The remaining 33 (thirty-three) plants
have achieved the level of fly ash utilization up to 75%. The 19
{nineteen) plants have achieved the level of fly ash utilization up to

60%.

11. CPCB has given a chart showing progress of fly ash generation
and utilization from 1996 to 2012. Some of the State Pollution
Control Boards/Committees have filed their affidavits indicating the
extents to which utilization of fly ash has taken place.

12, Vide Notification dated 27.01.2016, further amendment was
made to the Notification dated 14.09.1999 mainly to the effect that
the area within which the fly ash is to be utilized has been increased

to 300 kms. The time period to comply with the requirements of 100%
utilization of fly ash was extended to 31.12.2017.



G view of above, the issue of unscientific discharge of fly ash slurry
water drain, Anuput District, M.P by Moser Baer power
w?mdkwmﬂnMsw be looked into
ccordance with law. Let & joint Committee of

Anupur ascertain factual

thin one month.

4. In
in Xhirna storm
project (now Anu
remedial action taken in a
CPCB, State PCB and District Magistrate,
position and furnish a factual and action taken report wi
The State PCB will be the nodal agency for compliance.

List for further consideration on 10.03.2022.

A copy of this order be forwarded to CPCB, State PCB and District

Magistrate, Anupur by email for compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

Dr. Nagin Nanda, EM

December 22, 2021

O . .
Aanlnal Application No. 364/2021
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M.P, Pollution Control Board
J.-8, Arera Colony

Paryavaran Parisar, Bbopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONSENT NO: *** ] cha 1D: 20102 |

Consent No:AWH-53503

oward No:112662,13/05/2021

To, The Occupier,
M/s. M.B. Power(Madhya Pradesh} Litd,

156,157 Laharpur,
Tal : Jaithari, Dist : Anuppur (M.P) -484330

Ou

Subject: Grant of renewal of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act, 1974,
under section 21 of (he Air (Prevention & Control of Pollution) Act,1981 and authorization under Hazardous & other
Wastes (Management & Transboundary Movement) Rules, 2016

Ref: Your renewal Application Receipt No. 1045057-19/03/2021 and last communication received on Dt.14/04/2021

With reference to your above application for renewal of consent Lo operate has been considered under the aforesaid Acts and existing
rules therein, The M. P. Pollution Control Board has agreed to grant consent valid up to 30/04/2022, and authorization up (0 30-04-
2025 under Hazardous & other Wastes (Management & Transboundary Movement) Rules, 2016 subject Lo the fulfiliment of the terms

& conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-
a. Location: 156,157, Laharpur, Tal : Jaithari, Dist : Anuppur (M.P) 484330

b. ‘I'be capital investment: Rs. 8161.0 Crores
¢. Product & Production Capacity:
¥ Activity ! CCAQIy ' .
Generation of Electricity 1X600 = 600MWh(Unit I)
(Coal based Thermal Power Generation Plant) 1X600 = 600M Wh(Unit II)
Total = 1200MWh

Note:- For any change in above industry shall obtain fresh consent from the board.

The validity of the consent will be up to 30/04/2022 and has to be renewed before expiry of consent validity. Online & ication
through XGN with annual Jivense focy in this regard shall be submitted to this uffice 6 mwonths befure expiry of the consent. Roard

reserves the right to amend/cancel / revoke the above condition in part or whale as and when required.

Enclosures:-

* Conditions under Water Act
* Conditions under Air Act
*Counditions under H& OW(M&TM) Rules

* General conditions

,%«J Mickrg

ACHYUT ANAND MISHRA
Member Secretary

(Organic Authentication on AADHAR from UIDAI Server) |
TPAV #3PXTWKB8154
Page: 1/

This Centificate generaied from sgremp.nic.in are valid ond does not requre physical signatures. the certificate con be validated online from xgn.mp.nic.in using *TPAV" Number.
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E's! A!‘er;
Paryavaran Parisar, Bhopal . 1
Tele : 0755-2466191, F”‘wsﬁnz-gﬁh‘

UTION ACT 1974 .
d the daily quantity of

Consent Order

——

\TER (PREVENTION & CONTROL OF POLL
it shall not exceed 3078.0 KI1/day, an

1 The daily quantity of trade efMucnt generation from the un
sewage of the unit shall not exceed 100.0 K1/day

2. Trade EMuent Treatment:- The applicant shall regularly operate its cfMuen
properly 1o achieve following standards

| treatment system and maintain the same

i Betwren £5-90 s Nolexceed 2100 mgh. i
Suspended Solids Noteweed 100 mpA, Chlorides Not exceed 1000 mg.
BOD Day 27'C Notesered  Momgh, _
op Not eveeed 250 mp,
s R BB s i o e o
For other parameters general standands of discharge as nofified under EP Act 1986 and notified by MPPCB
from time to time shall be applicable.

3. Sewage Treatment :- The applicant shall regularly operate its sewage treatment system and maintain the same properly
to achueve following standards-

S (A e

pH Between 85-90 ]
Suspended Selids Notexceed 100 mgh. :
“BODy Days 27 °C Notexceed 30 mg/. :
cop Notexceed 250 mpAl. !
Oil and prease Not exceed 10 mgA. E
Fecal Coliform Net excend 1000 (MPN / 100m!) l

4. The efMuent shall be treated up to prescribed Standards and reusc in the process, for cooling and for green belt

devolvement/gardening within premises. Hence zero discharge condition shall be practiced. In no case treated effluent
shall be discharged outside of industry/unit premises.

5. Water meler preferably electromagnetic/ultrasonic type with digital How recording faciliues shall be instatled separately
for category wise consumption of water for Industrial cooling/boiler feed, mine spray, process & domestic purposes and
data shall be submitted online through XGN monthly patrak/statements. The industry/unit shall also monitor the treated

wastewater flow and report the same online through monthly patrak/statements.

Sr| Water Code (Qty in KLD) WC : 513580 WWG : 3178.0

1 | Boiler Feed 1200.0 150.0

2 | Cooling Water 40000.0 0.0

3 | Domestic Purpose 150.0 100.0

4 | Otbers 10008.0 2928.0 ]

6. Any change in production capacily, process, raw material used etc. and for any enhancement of the above prior
permission of the Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this
consent. Facility expansions, production increases or process modifications which result new or increased discharges of
pollutants must be reported by submission of a fresh consent application for prior permission of the Board

7. All reatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working
order and operate effectively/efficiently to achieve compliance of the terms and conditions of this consent

8. The specific effluent limitations and pollution control systems applicable to the discharge permitted herein are set forth as
above conditions,

9. Compilation of Moniloring data-
i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.
ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
the American Public Health Association, New York U.S.A. shall be used.
. Conseut No AWHLE3503 :
This Cetificate penvioted from sgn.mp.nic.in are valid and does not requise physical :me&mcrrmjknk eun be validated enline from agnampaic in wsivg “TPAY" Number.,

Page: 2/
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M.P. Pollution Control Board

E-%, Arers Colony

Paryavaran Parisar, Rhopal - 16 MP
Tele : 0755. 2466191, Fax-0755-2463741

e =
s The appihcant shall s samples and mcawremant fo moet the monthly requ
rough NGN the same 10 the Board :

1. Recordime of Memitoring Activities & Results-
ém gt shall make and mantam online records of all information resulting from menitoring activities by this
» The apphcamt shall record for cach measurement of samples taken pursuant (o the requirements of this Consent as

(1) The date. exact place and time of sampling

{w) The dmes on which analywus were performed

@Who paformed the analyws®

{niThe amalvocal techmigues or methods used and

(% The resuk of all roquired analysis
= ¥ e ppbcant mosstors an) Polluwant move froquenty as is by this Consent he shell include the results of such
mosioring @ the calculaon and reparting of values roguired in the discharge monitoring reports which may be prescribed
b the Board. Sach mcreased frequency shall be indicated on the Discharge Monitoring Report Form.
. The apphicant shall recain for 2 minimum of 3 years all records of monitoring activities including all records of
Calibraon and mumtenance of instrumentation and original strip chart regarding continuous monitoring instrumentation.
The pervod of retention shall be extended during the course of any unresolved litigation regarding the discharge of pollutants
b the appiicant or when reguested by Central or State Board or the court.

11. Reporting of Monitoring Results:- -
mmmqmmam-ummmbmmmgamthMwm
repart on Ene 10 the Board.

12. Limitation of discharge of oil Hazardous Substance in harmful quantities:- .
The spplicant shall not discharge oil or other hazardous substances in quantities defined as harmful in rclevalnmgufauqxs
o naoral water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilitics, liabilities. or penalties to which the applicant is or may be subject to clauses.

13. Limitstion of visible flaating solids and feam:
Dering the pesiod beginning date of issuance the applicant shall not discharge floating solids or visible foam.

14. Dispasal of Collected Solid waste/sludge- _
A hazardous waste/sludge shall be disposed of as per the Authorization issued under Hazardous & other wasle (M&TM)
Rales 2016. Andlother Solids Sludges, dirt, silt or other pollutant separated from or resulting from treatment shall be
disposed of in sach & manner as (0 prevent any pollutant from such materials from entering any such water Any live fish,
Shall fish or other animal collected or trapped as a result of intake water screening or treatment may be returned to eaters
15. Provision for Electric Power Failure-

The applicant shall assure 1o the consent issuing authority that the applicant has installed or provided for an altenative
electric power source sufficient to operate all facilities utilized by the applicant to maintain compliance with the terms and
conditions of the Consenl.

16. Prohibition of Ry pass system of treatment facilities-

The diversion or by pass of any discharge from facilitics utilized by the applicant to maintain compliance with the terms
and condiions of this Consenl in prohibited except :

i. where unavoidable 1o prevent loss of life or severe property damage, or

ii. Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and
conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

ents specified above and report online

17. Industry/Institute/mine management shall submit the information online through XGN in reference to compliance of
consent conditions.

18. Industry shall comply all the conditions as mentioned in the Charter on Corporate Responsibilities for Environment
Protection issued by CPCB during March, 2003,

19. The efMluent will be treated in ETP and be used in ash slurry preparation, dust suppression and plantation. The
domestic effluent of plant and colony will be treated through sewage treatment plant and will be used within factory
Consent No:AWH.53503 -

it vy “TPAV" Number. Page: 3/

Vs Cornificase peseraned from sprsmp mic in are valid and does noi require physical signatures, the cenificate can be salidated online fram symmpnic.
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- s i s — WMW‘_ ﬂ\\
premises. Zevo discharge condition shall be maintained. .

20. Industry shall pr adequate facility for the treatment of industrial (including tmdf:;"h;f‘;f‘; m;' and
domestic waste water to ensure that the treated efMuent qualily meets (e standards pr
Control Board published in notification of Govt. of M. P, Gazette dated: 25/03/88,

21. Industry shall maintain closed cycle system with cooling tower. All the cooling towers blow down shall be reuse in
fire e v vice warken , coml lundling plant wud sl landling, As per e MoEF & CC nification dated 7
December 2015, the unit shall have to comply with the specific water consumption limits not exceeding 3.5 m3/ MWh,

22. Indwstry shall conduct regular monitoring of surface water quality in the area and record shall be maintained.

= o manitoring of ground water level shall be carried out by establishing a network of existing wells and
AR new peizomelers in the vicinity of ash pond site.

25. Py ash collec
Unutilized !&hm bf:;,,,,,'" d",, form and that the storage facility (silo) of fly ash should be at least for one day.
also monitor OfTin the ash pond in the form of high concentration slurry disposal. Industry shall

PUrpOses in the plang - ASh pond water shall he re-circulated and utilized in the process or other beneficial




Consent Order

.

INwe of section Capacity
Roiler 2000 ton/h. Moller
[n. 3 Sets 1500 x 3 KVA

Nk helght ] Fael
eteny)

278 COALL

;m i, Mevoumtle enclosre, Groen Welt, Nutural  [An per CVCHMobF

M Pilittesn ¢ ity il Wossed

P8, m

Varvuvaran Purtany, “H&f&m :ému
Vel (7R8 1A0R10 T, Vie 188 1404147

TO AIR (PREVENTION & CONTROL OF POLLUTION ACT 1041 |

1. The applicant shall provide comprehennive me pollution oo seste
proposal suhl_mumi 10 the Board with tetorence 1o pene AP
continuously 8o ax lf’{ﬂl‘lhvw the fevel of potinants 1o

W Eeniistig of comtood soutmnmnts as pes e

all.lnn HE o i s il bw opwrated & mnimtanmed
e "'““““lli skanilinls

Control sepbpment 1o by bnstollod M, W%,

MUK /MM Y
B, 2060, M, B8 08 (o

e i hieved an pes ihe
pilficatton (8K,
JANE) dated 1101
A1)

4 Ntuge Cyelone Neparator, acemmtle
enelosire, Ale Prohoter, Bug Fitter, st
Colleeton, Diwt Nupprossor, 18P, CGreen
Welt, Henter/FarnneeLow Mulphur Fiel,
Hood Cover, Low Nox Burner

Dralt, el lgdelines,

2. Ambient air quality at the boundary of the industey/unit premises shall be monttored and reported Lo the feurd regul

on quarterly basis: The Ambient aiv quality normi are prescribed in Mol gazette notl nrullmp:m. CINIA2AY ), dﬁlfi i

1/l 1m.‘Snmc of the parameters are ax follows:
a. Particulate Matter (less than 10 micron) « 100 pug/m® (PM10 jug/m* 24 hien, bisin)
b. Particulate Matter (less than 2.5 micron) - 60 pg/m* (PM2.5 pg/m* 24 hrw, hiasin)
¢. Sulphur Dioxide [SO2] (24 hrs. Basis) « 80 pg/m?
d. Nitrogen Oxides [NOx] (24 hrs, Basis) = 80 pp/m?
¢, Carbon Monoxide [COJ (R hrs, Rasis) « 2000 jg/m?

3 'I‘h.e industry shall take adequate measures for control of noise level generated from Indusirial activities within (he
preanises less i 75 dB(A) during day tme and 70 dB(A) during night time,

4. The industry/unit shall make the necessary arrangements for control of the fugitive emisnion from any source of
emissipn/section/activities

5. All other fugitive emission sources such as leakages, seepages, spilluges etc shall be ensured to be plugged or sealed o
made airtight to avoid the public nuisance.

6. The industry/ unit shall ensure all necessary arrangements for control of odour nuisance from (he industrial activities or
process within premiscs
7. All the internal roads shall be made pucca 1o control the fugitive emissions of particulate matter generated due to

transportation and internal movements. Good housekeeping practices shall be adopled (o avoid leakages, seepages, spillages

elc.

8. Industry shall take effective sicps for extensive tree plantation of the local tree species within or around the industry/unit
premises for general improvement of environmental conditions and us stated in additional condition

9. Dry fly ash collection syste:
generated during the process
brick making, road

10. Industry shall operate
plan submiltted to the Boar
time. In case of any failure

11. Industry shall have to pro
air pollution control equipmen

and , maintain the air polluti

transportation of raw material and fly ash ete.

12. Industry shall get agreement done with cement manufacturing units ensure complete ul

m shall be Installed for regular disposal of fly ash in dry form. Fly ash and bottom ash
shall be utilized as per the provisions of Fly Ash Notification for beneficial uses such as

construction, cement making elc.

on control equipment at all points of emission as per the action
d and shall ensure that these are always kept running and In good working order all the
it shall be immediately rectified or some alternate arrangements shall be made.

vide adequate pollution control arrangement at all points and non point sources. Suitable
ts shall be installed for (he control of fugitive emission during the handling/

flization of generated fly

ash, copies of such agreements shall be submitted to MPPCB.

L
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MLP. Poltution Control & ¢
N mﬁ~§. Arera (S
r, Whopal - 16 MP

Tele : 07882466191, Fux-0755. 2463742

OV

e

[See rule 6 (2) ) Samn

FORM FOR GRANT OR RENEW AL OF
WAL . . e
OCCURIERS, BECYCLERS :’ -ﬁﬁ\:&gﬁx& ir:;tg POLLUTION CONTROL BOARD TO THE
§ i : REFROCENNORN, : ND OPERATORS OF DISPOSAL FACILITIE
Nogmbnr of Sefhonsaoon 3 dae of e & o

Reforomoe of sppiicancn (N0 and dare) - 1MSUSTT9V2021

QO ST ;
g sie “gmmwmmumMgmmm;mam
‘ : mm‘ wm ok m wmspection report (can be seen in XGN) for generation, collection,
RERPEIR, SRS Easpont . recychag, Y. Pe-provessing, co-provessing, utilisation, treatmen disposal
s ey a2 of hazardoes or oher wastes or b\&m&cmmimmmd? Jaithari, ﬁimmhnuppw{gﬁ -

op

b

Law

tails of Authorisatio

1) The sutherisation shall be valid upto 30042025
- The autherisation is subject to the following general and specific conditions :-

3 - Harardous waste from Refinery Plant s -
"‘mm .: Bamrdeos Wateasper the thorised mode of disposal
L = ANt el mﬁ;;ﬂw,wf_
T eic.
i_i- Used el Sch-Cat 51 ;Sﬂewuwmwl 1160 MT [Through transporiers
: pecycler registered with uthorized by SPCBs
o = = : speriﬂﬂlm
_’ﬁ Wastes / residues containing oll to authorized re-processor / 10.0 MT in' by SPCBs
. Sal-Caws2 registered with
- or the transportation
] Through M.P. waste
‘ management project, Pithampur hazardous waste.
: Distt. Dhar =il
%3) demmm SLF to, M.P. waste management 3.6MT
| chemicals Sch. |- Cat. 352 ject, Pithampur Distt. Dhar/ Co
E ] F:nﬁ-uwmwp.
— vised from time to time.
4 madgmm“wmwjm:ohmmw 250 MT
' 3) cotton rags or other cleaning }Saletcauthoﬁndu-prwl 20MT
registered with
CB , Through M.P. waste
project, Pithampur,
istt, Dhar
6) i to authorized reprocessor / 200 MT
with hazardous chemicals / As per CPCB SOP, revised
rom time to time.
B.WM:WMWMm:mmasmmtimedabovesha}ibcstaedaspchoEF
and CPCB M&imﬁﬁwwﬁnwmddiswedof{asindicmedmabowmblc.

4. The authorization shall be in force for 2 period of Five years up 10 3000412025

A. General conditions o authorisation:
1. The authorised person shall comply with the provisions of the Env

ironment (Protection) Act, 1986, and the rules

made there under.
2. The authorisation of its renewal shall be produced for inspection at the request ofan officer authorised by the State
' . / 27/
e validated online from xgn.up.nic.in using “TPAV® Number. Page: o

This Centificate gencroied from sgn.mp mic.in are valud and docs nof require pleysical signaneres. the centificate cun
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Consent Order Paryavaran Fanisar, Bhopg, * Ol

Tele : 0755-2466191, Faxgrg 8

i jous and other wastes
herwise transport the e

| or ol
3. The person authorised shall el rent, lend, s?i;‘ma?fﬁ
t;;ccpl what is permitted through this authorisation.

" cation by the
; saod 1n the applic :
ang conditions a8 meRte
4. Any unauthonsed change in personnel, cquipment o working con

1 ton.
person authorised shall constitute a breach of his authonsa

: sation is being
hich this authanisation
implement Emergency Response Procedure ltERi f:'::m and their posible impacts
: m;mord::iﬁﬁf:&iﬁv possible seenarios. snch as spillages feakag
anted cons - , 4 ; n :
gdnalsa camry out mock drill in this regard al regular interval of time

ion Control Board guidelines
( i isi ined in the Central Pollution
( Il ly with the provisions outlin ' . o
2;1 ﬁlmgt%ﬁi? f«%nvgr;maai Damages due to Handling and Disposal of Hazardous
Penalty

- down
i ion Control Board to close

7. Itis the duty of the authorised person o take prior permission of the State Pollution

the facility.

: i these Rules.
8. An application for the renewal of an authorisation shall be made as laid down under

9. Any other conditions for compliance as per the Guidelines issued by the Ministry of Environment,
Climate Change or Central Pollution Control Board from time to time.

10. Annual return shall be filed by June 30th for the period ensuring 315t March of the year.

1. "he non hazardous solid waste arrsting in the industryfunitunit premises sweeping, etc. be dim ﬂﬂ' =
scientifically so as not to cause any nuisance/pollution. The applicant shall take NECessary permission
autherities for disposal to dumping site, If required,

B. Specific conditions:

2. The authorisation or its renewal shall be produced for inspection at the request of an officer authorised by the State
Pollution Control Board.

3. The Industry shall maintain the records of hazard

5. The information regarding quantity of hazardous wastes genrated and its analysis report should be sent to the Board
online at least annualy,

6. Hazardous Waste Storage Site & Danger signboard shall be provided with al] safety devices at the storage site.

person shall inform the name and address of the contact person / oceupire responsible for hazardous
Waste managemen,

8. Incase of importing Hazardous Waste, occupier shal] apply to the M.P, Poljuii
advance in Form-6, for permission (o

and Transboundary Movement) Rule

2016 as amended up to date,
09. Packing, Label; & Tra i




Consent Order

M.P. Pollution Control Board

-5, Arera ( ‘alony
Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

7 hazardous wasle are packaged and labeled, based on the composition

mul iasspoct 25 per the guldelines issued by the Central Pollurion Control Doard vide - October 2004 & cimdiins,
issues from time 10 time,

(1) ‘The labeling and packaging shall be casily visible and be able to withstand physical conditions and climate
factors.

(iii) The transport of the hazardous wastes shall be in accordance with the provision of these rules and the rules
made by the Central Govt. under the Motor Vehicle Act 1988 and other guidelines issued from time to time in this
regard.

(iv) In case of transportation of hazardous wastes through a State other than the State of origin or destination, the
occupier shall intimate the concerned State Pollution Control Board before he hands over the hazardous wastes to
the transporter.

(v) The occupier shall provide the transporter with six copies of the manifest as per the colour codes as per rule
20(1).

(vi) The occupier shall forward copy 1 (white) to the State Pollution Control Board and in case the hazardous
wastes is likely to be transported through any transit State, the occupier shall prepare an additional copy cach for

intimation to such State and forward the same to the concerned SPCB before he hands over the hazardous wastes to
the transporter,

(vii) No transporter shall accept hazardous wastes from an occupier for transport unless copies 3 to 7 of the manifest
accompany it.

(viti) The: transparter shall submit copies 3 ta 7 of the manifest duly signed with date to the operator of the facility
along with the waste consignment,

. Consent No: AWH.S3503
This Centificate generated from xgn.mp.nic.n are valid and does ngr e

re physical signatures. the certificare can be validated online Jrom sgn.mp.nic.in wsing “TPAV" Number. Page: T :'
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GENERAL CONDITIONS: : .

. TANAGEMENT & DISPOSA
INDUSTR ‘ ; ALL THE COMPL ONS NO. $.0. 763(E)
' MANAGEMENT SHALL ENSURE ALL T PLIAN O FIFICATI |

L I ASH FROM ITS TP AS STIPULATED INMGEFRCE oy, 171803, 5,0, 28048

5.0, 979(E) D
DATED 14/9/99 AND TS AMENDMENTS VIDE NOTIFICATION NO.5.0.979(E)
DATED 03/03/09 AND $.0. 284(E) DATED 25/1/16.

4

radius to Ilié'prmpecli_ve usersas
ent shall procure / make provision
ivery of fly ash.

00 kin and up to 300 km
the industry managem
re fast and quick del

b. For ensuring free delivery of ‘f_l; asl_:_\ﬁllain the radius of 1
per respective clauses 2(10) & 2(14) of the Fly ash Notification,
of the Bulkers / dosed transport vehicles under its control 1o ensu

ate the record of all l_he prospe
fly ash to them in @ timely man

clive users of fly ash within the
3. The industry management shall keep / maintain and upd ner and will submit 3 monthly
adius of 100 km, keep constant liaison with them, provide

ompliance report to the Board.

; ‘ ification as
. Industry shall submit concrete time bound action plan for utilization of fly ash in compliance ‘l’_f fy i?ISh "zﬁiﬁg:
amended up to date. Other alternatives like setting up of clinker grinding unit, encouragement 0 "!_“c agﬂar dispasal of
nsuring use of fly ash for other building products. Dry fly ash collection system shall be installed or.r:l o
pencrated fly ash in dry form. The filling of low lying area inside the premises shall be undertaken strictly in
with the prior permission obtained from MPPCB. i T

and the guidelines of the CPCB entitled “Guidelines for disposal/utilization of Fly ash for reclamation of Low Lying Are
pnd in stowing of abandoned mines /Quarries” for the disposal of fly ash.- -+ -~ = o AR :
Filling of Fly ash in Jow lying sreas sleall not be amlertiken without peior approval of the MPPCB. The conditions
ncorporated in the low lying area filling permission granted to the industry vide letter no.957/tech CE2/PCB/2020 dated-
30-05-2020 and letter no. 1541/tech CE4/PCB/2020 dated-02-09-2020 shall be followed in filling ash in the permitted lo

7. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, eic. be disposed off scientifically so as
not to cause any nuisance/pollution. The applicant shall take necessary permission from civic authorities for disposal to dumping

site. If required.
Non Hazardous Solid wastes:-
Type of waste Quantity Disposal [
‘Scrap/ Plastic packing material wood, card board, gunny begs cte Sale to authorized party/As Per CPCB. |

MoEF Guide lines / Others.

8. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the
Board.

b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to
be kept under the terms and conditions of this Consent.

¢. To have access at reasonable times to any records required to be kept under the terms and conditions of this
Consent.

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,

e. To sample at reasonable times any discharge or pollutants.

9. This consent/authorisation is transferable, in case of change of ownership/management and addresses of new |
Owner/partner/Directors/proprietor should immediately apply for the same.

10. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations, :

11. Industry shall install separate electric metering arrangement for running of pollution control devices and this
arrangement shall be made in such fashion that any non functioning of pollution control devices shall immediately stop
electric supply to the production and shall remain tripped till such time unless the pollution control device/devices are made
functional. The record of electricity consumption for running of pollution control equipment shall be maintained and
Congent No:AWH.S3503 Page: 10/

This Certificate generated from xgn.mp.nic.in are valid und does not require physical signarures, the certificate can be volidared online from xyn.mp.nic.in wsing “TPAV" Number. +
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- A At thony

Varywonsun Purisar, 16 My

- Tl 088 2464191, B 188 41
subraitied 1o the Board every mont, e

12. This comsent is pranted in vespeat of Water pollution

il Aet 14 ! -
of Wazatibonss wid ey of 0 A Velbsions € omprd s, V%1 o
L lk[mlnmifﬁpmr

AV o comply sepurnely s per thee Ak Huten,. T e e b
13. Balance consent/; wuthorisation fee, i wny shall be recoverabile

| by the emrd even at & Tater dute.

l:w?em::: ‘:r'l?n:ml :;::: :;:{I:::;I‘t:;. formn and fees ws required by the b nen lesser than 13405 doy prict 0.8
lifr:m«li‘;m“ﬁi"#m‘r‘ enshronmena cel, hewded oy snion offce o the wnt s regento e
March on or before 30th %F( ber M); ’:;1' ;‘;’Ll;lmllrmﬁmnmﬂlnl saterment for the greviows year ending ¥isi

16. Indusiry shall obain membership of Emergency Response Center of the Hourd if needed
_iS. quudngly _m_ktng any {alu: Matement for obtaining consent or compliance of consent conditions sl resalt in the
imposition of criminal penalties as provided under the section A2Uy) of the Wister Act or section Y% () of the Aw Act.

16. After notice and opportunity for the hearing, this consent may be madified, suspended o revoked bry the Woard in whole
or in part during its term for cause including, but net flimited (o, the following -

(a) Violation of any terms and conditions of this Consent,

(b) Obtaining this Consent by misrepresentation of failure w disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the suthorized dncharge.

17. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry,

Cansent as required under the Water (Prevention & Control of Pollutlon) Act, 1974, The Alr (Preventlon & Control of
Pollution) Act, 1981 Is granted to your industry subject to fulfillment of all the conditions mentioned above. For renewal
purpose you shall have to make an application to this Board through XGN af least Stx months before the date of expiry of

this consent. The applicant without valid consent (for operation) of the Board shall not bring in lo use any outlet for the
discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

(Member Secretary)
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Ash generation and utilization 2021-22 (Apr-21 to Dec21) : Mﬁ Power (Madhs
Coal Total Ash Generation in MT
SN Consumption Generation |Total Ashin FlyAshin |Bottom
MU MT MT Ash in MT Cement
Apr-21] 336455 491.82 111163.00 | 88930.40 | 222326 61020
May-21] 318307 485919 | 107975.00 | 86380.00 | 21595 64875
Jun21l  Los0eg 723 486 18496391 | 14797113 | 36992.78| 98620
Jul-21 523997 713.224 205128.41 | 164102.73 | 41025.68 76445
Aug-21l  Logcsy 707.88 187858 70 | 150286.96 | 37571.74 | 78239.04
Sep-21| 432325 608.4 17654172 | 141553.37 | 35388.34 | 47366.74
Oct21]  Lcocsa 62860 | 20003213 | 163225.70 | 40806.43| 62265
Nov-21| 458789 632.32 196804.71 | 157443.77 | 3936034| 22601
Dec-21l 497478 917.06 206022.66 | 16481813 | 4120453 | 45453
Totalin MT | 4014510.00 1580890.23| 1264712.19| 316178.05| 55688478
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INDIAN INSTITUTE OF TECHNOLOGY DELHI
Wauz Khas, New Delhi-110 016, INDIA
Phone : +91.11 2650 12142659 124 1/0)
- eg1-11.26509 185172652 6630(F)

€ mad ramanafjovil id. acm

Date: 23.06.2021

The ash dyke located at Jaithari, Anuppur Thermal Power Plant (2 x 800 MW) of MB
Power (Madhya Pradesh) Ltd. (MBPMPL), was analyzed by the undersigned and the
drawings, critical sections, structural details and geotechnical data provided by client
MBPMPL were scrutinized by me.

Based on the detailed analysis for the given data, it has been found that the Ash dyke is
proper and scientifically designed and present status of both Lagoon-1 & Lagoon-2 of
dyke (Lagoon-1 is under operation as on date) are technically sound, have enough
structural strength, stability, safety and is sustainable.

(Dr. G.V. Ramana)
Professor & Head

Dept. of Civil Engineering
IIT Delhi
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MB Power (Madhya Pradesh) Limited Anuppur, Madhya Pradesh

Action plan of Flyash Generation and Utilization
(As per Fly ash new notification dated 31.12.2021)

Discription/Mode of utilization

Ash generation

Cement Plant

Ash Brick works

Ash Mound
Abandoned mine filling

Land reclamation (Low-lying area)

Total Utilization:

' |
% Utilization | 100 100 | 100

\ction to achieve target of 100% ash utilization

> Agreements have been made with nearest cement industries to take fly ash from the company
for using in cement plant.

» Taken permission from MPPCB for filling ash in low lying area for its reclamation. Some
additional low-lying area has also been identified by the company and applied for its permission.

» An MOU has been signed between SECL and Company for filling ash in abandoned mine void
(Sharda Mine OPQR Patch), Sohagpur, Madhya Pradesh.

» Company has already taken initiatives to take some additional abandoned SECL mines in Jamuna
Kotma Area, Anuppur for further use of flyash.

» Permission has already been granted by MPPCB for using ash in ash mound within the plant
premises.

» Legacy ash will be disposed/used as per new notification of flyash issued on 31.12.2021.

r. B. P. Kushwaha
Sr. Manager-Environment)
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Email-ropchshahadol@gmail.com

WATER QUALITY ANALYSIS REPORT

1. Name of Industry: - M/ M.B.Power L
2. Date of sampling: -

3. Date of Analysis

dy Jaithari, District-Anuppur (M.P.)
17.11.2021

18.11.2021
4. Sample Collected By: -
5. Sample Analysed by:.
6.Discripation of Sample: -

AK.Sharma Chemist
G.K.Baiga Ir. Scientist gngd 8.M. fale]

(A) Up stream of Khir‘{a nala (B) Down stream of Khirna nala (C) Sharda Mine water .

R i
S.N| CHARACTERISTICS UNF ‘\‘/ - : <
Y
1 | Temperature °C
2 | Appearance : Clear Clear Clear
3 | Colour . Colourless | Colourless | Colourless
4} Odour -‘ Odourless Odourless Odourless
5 |pH pH Unit 817 822 7.90
6 | Total Solids mg/L 459 465 315
7 | Total Dissolved Solids | mgiL 435 438 29
8 | Suspended Solids mg/lL 4 27 9
9 | Chioride (as Cl) me 25.62 1139 1577
10 [ B.O.D. (3 days at mg/! 2.2 2.8 19 |
27°C)
11 |1COD. mgl mg/| 19.20 19.20 9.6
12 | Total Coliform - - -

Compared with Standard prescribed by MPPCB in MP Gazette notification dated 25.03.88

Chemist

Jr. Scientist Labdin charge
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b ITED
C Lab: Recognized by Ministry of

' ﬁﬁﬁu Notification SO: 3744 (¢ YO Envrronmen!, Fo

s & Climate Change, Goy of Indi
(). 17-10:2019 Ac ¢y iing g0, Govl, of Indlg
ogistered Offico Towar 81102 (FF), owgy yjia e cLodMed by NaBL. 5o

NEC 170262005 (1€ 7374)
0, NH24, :
phone: 9810032481, 011 21211225 g '?4 Noar Akshardh

: : am Tomple, Delhi 119
2all emtrejkm@gma Leom , wobte: m,&nir:‘.?n 002
Dated: 1301 2022
Report No. - EMTRCMBPL Water. 12712021-2022
issued To -MB POWER (Madhya Pradesh) imitad
Jaithan, Anuppur, Madhya Pradhesh-484224
No. of Pages ‘1ol 1
Nature of Sampling Grab Sample
Type of Sample Surface Water
Sampling Location - Khirna Nalla Up stream
Date of Sample Collection 07-01-2022
Sample Collected by - Scientist of EMTRC R =
Parameters | Unit | Test Mothods
T ' TR . T S
B e — - i _’M’4m
: L e i ;mh:sim ::;HA-ZMO
Iy el APHA 26408
4 | Total Dissolved Solids e As306
5 | Total Alkalinity T APHA-2340C__
f Total Hardness as CaC0), mgﬂ APHA45008
7 Caldwn. as Ca mg/ APHA-45008
8 ‘Magnesium as Mg mal APHA-15008
Chilorides as Cl APHA-4500
?o Nitrates as NO, :gﬂ ApHA.szaog
11___| Phenolic compound mal APHA-4500 3003)
i S%uc mgf 15:3025 P44 1993 (RA
4 |[CDD mgl A_Pl-ljﬁ___ﬁ .
15 | Total Silica mall APHA-4500 0.08
i ide as F APHA-3111B <0.02
16 | Fluoride mg/l
17 |lronasFe mgl APHA-3111B <0.01
s Cu APHA-3111B <0.05
18 | Coppera mg/l
19 Lead as Pb — mg/l APHA-35008 028
20 | Hexavalent Chromium as Cr mg/ APHA-3111B <0.05
- = 7Zn APHA-3111B Nil
21| ncas gl 200
Chromium a APHA-55 20.01
22 mg
T % Groase APHA-3111B <0.001
23 Oil & Grea mg/l
ium as Cd APHA-3111B <0.001
24 Cadmiu mg/l B
25 | MercuryasHg mall APHA-3111 <0.01
26 | Arsenic as As mall APHA-3111B 130
27 Selenium as Se TABN/100m] APHA-9230B
28 | Total coliform

C

'\, o, o 1"':",-4-‘"""

MUKESH KUMAR
Authorized Signatory

] CH CENTRE
ENVIRONMENT MONITORING TRAINING & RESEAR

1009
, Ghaziabad (UP) 2010
RC Lab: F-66, Road-2, UPSIDC Industrial Area, Masuri Gulawthi Road

EMT : F-66, Road-2,
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by Mini ;
gazette Notification 50 3744 E ”‘s‘fr)‘: = Enwronmenh For

EMTRC Lab: Recognized

Registered Office Tower 5/ 1
phone: 9810032481, 011 2121122

Report No.
Issued To

No. of Pages

Nature of Sampling

Type of Sample

Sampling Location

Date of Sample Collection
Sample Collected by

A
02 ;FF), CWG village v ed by NABL. 150iec 17025
s B

] EMTRC!MBP
:MB POWER

- 1of1
: Grab Sample
- Suiface Walg

: Khirna Nalla Downstream
. 07-01-2022

- Scientist of EMTRC

RIVATE LIMITED

esls & Climate Change, Goyt. of India

12005 (T1C-737¢)

i , » Near Ak
mail: emiqum@gman ; shardhar: ;:Tﬂe, Delhi 110092

oM, website: Www.

B e o T R . e,
- - -

Dated: 13.01 2022
LNVater-128!2021-2022

(Madhya Pradesh) Limited

Jaithari, Anuppur, Madhya Pradhesh-484224

Parameters Unit Test Methods RESULTS
1 __|pH - APHA-4500 823
2 Temperature C APHA-4500 1160
3 Conductivity pumhos/cm | APHA-2510 :‘;5
4 Total Dissolved Solids mg/l APHA-25408 5
5 | Total Alkalinity mg! | APHA-23208 210
6 Total Hardness as CaCO, mg/l APHA-2340C 7
7 Calcium as Ca mg/l APHA‘“OOS 12.2
8 | Magnesium as Mg mg/l A;’::jgggs 45
9 Chlorides as Cl mg/l A L 52
10__ | Nitrates as NO, mg/! AP <0.001
11 Phenolic compound mg/l APHA-5230D 58
APHA-4500E
13 | BOD, 3days 27°C mg . 20
mgl APHA-5220C =
15 Total-smca mgl APHA-4500D 0' 10
16 Fluoride as F i APHA-3111B :
17 Iron as Fe ::gn APHASTTIE <0‘gf
B _jeope apsbcu mgl | APHA-3111B :g'os
19 Lead as : 5 APHA-35008 ;
20 | Hexavalent Chromium as Cr gg: APHA-3111B :; :gas
2l jencash m APHA-31118 4
22 Chromium mgg APHA-5520D ‘: :in
23| o1& Crease APHA-3111B :
24__| Cadmium as Cd B LTt _ <0.001
25 | Mercury s Hg mgﬁ APHA-3111B “%Uo’f
26 Arsen‘ic as As _ mgl APHA-3111B <1 éD
27 Selenium as =8 MPN/100m| APHA-9230B
28 Total coliform :

_\_’A\n 1“":::‘-""'"

MUKESH KUMAR
Authorized Signatory

ENVIRONMENT MONITORING TRAINING & RESEA}%L&EELREEP) s
EMTRC Lab: F-66. Road-2. UPSIDC Industrial Area, Masuri Gulawthi Road,




i e ~=* ™13 FRIVATE LIMITED

M j 1y of Environment, Fore
e Notification $O: 3744 (€), 17.19 oresfs & Climate Change, Go
L gote - -2019 Accredited b : ge, Govl, of Indla
| qegistered Office Tower §/102 (FF), cwg village, NH24 Near :k‘\:l ISO/IEC 17025:2005 (1C-73764)
9810032481, 011 21211228, emal . shardham Temple, Delhi 110092

,}‘ il‘rg"_f.._  emtrcikm@gmail.com , wobsite: www.emtre.in
| e w==~~TEST REPORT
:
_ ‘ Dated: 30.12.2021
= 42,
Resz,’} fT\'O : Ennan LRC/MB PL/Water-096/2021-2022
IsS : o OWER (Madhya Pradesh) Limited
aithari, Anuppur, Madhya Pradhesh-4
No. of Pages :10of 1 g i
Work Order No. : 2001303635
Nature of Sampling : Grab Sample
Type of Sample : Surface Water
Sampling Location - Son River (U
: stream
Date of Sample Collaction - 16-12—202$ i )
_Sample Collected by : Scientist of EMTRC
Parameters Unit Test Methods RESULTS | Limit
1$:10500:2012
1 : APHA-4500 7.00 6.5-85
2__| Temperature © APHA-4500 18 -
3 | Dissolved Oxygen mg/l APHA-4500C 6.5 -
4 | Conductivity umhosicm | APHA-2510 290 -
5 | Suspended solids mg/l APHA-2540D 15 50
6 | Total Dissolved Solids mgl [APHA2540B 1 230 600
7__ | Total Akalinity mgl | APHA-23208 % 600
8 | Total Hardness as CaCO, mgil | APHA-2340C 80 =5
g | Calcium as Ca mgl | APHA45%08 2 30
10 | Magnesium as Mg__ mg/l AP A0 '
11_| Chlorides as CI gl JAPHA SR = -
12 | Nitrates as NO, mg/l APHA-4500 . ;601 o
13 | Phenolic compound mg/l APHAjgggg ) 400
14 | Suiphateas SO, mad 0 25 :
% S Gays 27 ol APHA5220C r =
- 1 APHA-35008 -
17 Sodumas *e mol | APHA-35008 0.12 :
18 Tota;s ;RIJ “mg/l APHA-4500C 7.5 -
2 st = ma/l___| APHA-4500D 062 1>
) | Fuon i mg/l | APHA-3111B 0.05 0.3
21 |lronasFe = ma/l APHA-3111B <0.02 15
22 | Copper apsb u mg/l APHA-3111B <0.01 0.01
23 |leadas : & mg/l APHA-35008B <0.05 -
24_| Hexavalent Chiomium 25 =1 ol APHA3111B 0.18 15
inc as Zn - )
22 glhromium mall___| APHA-3111B <0.05 20
26 mgl | APHA-5520D Nil a0
27_| QL6 orease mgll | APHA-31118 <0.01 0.003
28 | Cadmium as Cd o APHA3111B <0.001 0.001
29 [ Mercury as Hg A APHA-3111B <0.001 0.05
30 | Arsenic as As is;2 418
s S mg/l APHA-3111B <0.01 0.01
31 | Selenium as Se R7ToomT | APHA-9230B 240 Nil
32| Total coliform MPiIO

,i\.,w-m \
MUKESH KUMAR

Authorized Signatory
\

ENVIRONMENT MONITORING TRAINING & RESEARCH CENTRE .
EMTRC | ab: F-66. Road-2, UPSIDC Industrial Area, Masuri Gulawthi Road, Ghaziabad (UP) 20100
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TEST REPORT

Dated: 30.12.2021

Report [{\IO‘ EMTRC/MBPL/Water-097/2021-2022
ssued To : Ml?- POWER (Madhya Pradesh) Limited
Jaithari, Anuppur, Madhya Pradhesh-484224
No. of Pages 1 of 1
Work Order No. | . 2001303635
Nature of Sampling . Grab Sample
Type of Sample : Surface Water
gampling Location : Son River (Downstream)
Date of Sample Collection : 16-12-2021
sample Collected by : Scientist of EMTRC
[ Parameters Unit Test Methods RESULTS :gf;i‘:somz 2
1 | pH . APHA-4500 711 g5-02
2 | Temperature c APHA-4500 13 e
3| Dissolved Oxygen mg/l APHA-4500C 6. -
XYa 10 300
4 Conductivity pmhos/cm APHA-25 - 5 e =
5 | Suspended solids mg/l APHA‘ES‘: 5 240 .
6 | Total Dissolved Solids m | AP1IA-25 e 02 e
7 | Total Alkalinity mg/! APHQ‘ e 84 o
8 | Total Hardness as CaCOs mg/! APHA-292% 0 »n____
: mg/l APHA-45008 b B 30
g9 Calcium as Ca : AR | 2.4 —_—
10 agnesium APHA-4500B B SRS P el
cl mg!l 45 S
11 | Chlorides as 7 APHA-4500 52 5,002
(12| NitratesasNOs ____ 23,. APHA-5230D <0.001 s
13_| Phenolic compound mg/l | APHA-4500E 6.1 :
14 | Sulphate as 804u ol APHA-5210B 2.8 -
15 | BOD, 3days27°C —l—mgn APHA-5220C 13 iy
16 | COD APHA-35008 z
: mg/l__ 14
17_| Sodium as Na - APHA-35008 0, :
18| Potassium as K _mﬁ APHA-4500C 7685 i
19 Totai_g**m - mgfl___| APHA-4500D 3-06 3
20 | Fluoride as mg/l APHA-3111B <d % 15
21 | lronasFe mall APHA-3111B : 5.01
22_| Copper a;bcu mg/l__| APHA-3111B :gg; =
23 | Lead as : APHA-35008 :
4 | Hexavalent Chromium &8s Cr _%;II_ APHA-3111B 0.20 0135
(25 | Zincas Zn mal APHA-3111B <?£5 o
26 | Chromium i APHA-5520D I 5003
27 ] Oil & Gregee —ﬂmgn APHA-3111B <0.01 0.00°
28 _| Cadmium as < mgll | APHA-3111B <0.001 001
29| Mercury as Hg mgil | APHA-3111B <0.001 AL
30 | Arsenic as As E%lf— APHA-31 11B <0.01 0-91 —
31 | Selenium as Se TENi00m | APH A-9230B 280 Nil
32 | Total coliform !
A TAp
"‘\J o o ( & _';.'{
n‘%&sn KUMAR
Authorized Signatory
ENVIRONMENT MONITORING TRAINING & RESEARCH CEN‘I;REP) .
FMTRC | ab: F-G6. Road-2. LIPSTNC Industrial Area, Masuri Gulawthi Road, Ghaziabad (



Itemwise ash utilization report : MB Power (Madhya Pradesh) Ltd.

Mode of utilization Apr-1S | May-15 | Jun-15 | Jul1s Aug-15 Sep-15 | Oct-15 | Nov-15 | Dec-15 | Jan-16 | Feb-16 | Mar-16 [Total Utilization
MT MT MT MT MT MT MT MT MT MT MT MT %
Cement Plant 206556 60.00
EVEREST -Roof sheet 0 0.00
|ilip builtcon - Road 0 0.00
Miscll. Brick works works 34426 10.00
Ash dyke Raising 0 0.00
Civil concreting 0 0.00
Land reclamation 103278 30.00
Total utilization 344260
Total Ash generation 677400
% utilization 51
Ash generation and utilization 2016-17
Made of utilization Apr-16 May-16 | Jun-16 Jul-16 Aug-16 Sep-16 | Oct-16 Nov-16 Dec-16 Jan-17 | Feb-17 | Mar-17 |[Total Utilization
MT MT MT MT MT MT MT MT imr MT MT MT %
Cement Plant 24158 37942 26093 34010 36165 24992 25516 33549 23517 30449 | 26031 | 35910 358332 93.08
EVEREST -Roof sheet 0 1230 1230 032
|pitip builtcon - Road 0 1198 494 2312 2996 1996 574 0 9570 249
Miscil. Brick works works 0 90 5270 150 420 300 840 1185 290 1992 2165 3150 15852 4.12
Ash dyke Raising
|Civit concreting
0.00
Iund reclamation 0
Total utilization 24158 38032 31363 34160 36585 26490/ 26850 37046 26803 34437| 28770 40250 384984
961620.5
[ Total Ash generation 40
% utilization
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Flyash Utilization Status 2019-20 \
[Mode of utiization Oct-19 | Nov-19 | Dec-19 | Jan-20 | Feb-20 | Mar-20 | Total u{?ﬁuﬂm '
MT MT MT MT MT MT %
.
Coat Pl 121230 1 A 98160 | 121095 | s8s4s | 125460 | 11875s| 46942 | 1305017 81.63
Roof sheet 3
2360 80 520 160 320 0 80 14080 0.88
Road - Di
Dilip Buildicon 105 120 160 120 0 200 0 0 0 1105 0.07
Ash Brick works
1320 ) 880 600 1040 360 480 1040 520 8560 0.54
Ash dyke Raising 0 0 0 0 o o 0 0 0 0 0.00
-
Civil concreting 2 0 0 0 0 0 0 0 0 0 0 0.00
Land reclamation 24
22578 67134 | 28450 | 22758 4550 18892 8400 | 37784 | 29290 270003 16.89
Total Utilizati 4 i
o 152148 | 168509 | 153080 i 121718 | 127205 | 78157 | 134660 | 157579 | 76832 | 1598765
Total Ash generation 152148 | 168509 | 153651 | 149041 160605 | 116131 | 114938 | 127430 | 71377 | 133043 |128150| 76832 | 1sS27%%
% utilization 100 100 100 100 102 101 106 100 109 101 123 100 10296 103
Flyash Utilization Status 2020-21
Mode of utilization 20 | 20 | Avg20 1 o2 | e
Cement Plant 116040
Roof sheet o
Road - Dilip Buildicon (o}
Ash Brick works - 840
Ash dyke Raising ¥
Civil concreting o
Land reclamation 63218
Total Utilization | 1800s8
e
Total Ash generation 98800 128819 | 105008 | 155167 1244550 132478 | 159160 | 137483 | 142266 | 14490 u&;?? 88872 | 1540518 e
% utilization 7152 95.48 10000 | 9962 100.00 12591 | 11316 | 12084 | 12685 | 11977 |33 ] 4718 | SN .




= Flyash Utilization s
Mode of utilization j ' S O Siatis 2021-22
Aozl | Mav21 | dunaa | suien ; F —
T MT MT Novd | Deear | sin22 |rebiz| marz2 | tom Utilization
g MT MT MT MT MT
Cement Plant 61020.00 | 64875.00 | 98620.00 6239,04 € =
. /8 ;0 366 62265.00 | 22601.00 | 4545300 556884.78
Roof sheet 0.00 45.00 0 e =i S 3505
. ok 0. 0.00 0.00 0.00 45.00 0.00
Road - Dilip Buildicon 0.00 0l £ : : I
f 0.00 0.00 0.
Ash Brick works 1080.00 | 54000 | 1380.00 _ 1053.00 | 70200 | 70200 9675.00 061
Ash dyke Raising 0.00 0.00 0.00 0. 0.00 0.00 0.00 0.00 0.00
Civil concreting 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
tand Peclamition : 65358.90 | 44398.10 | 26685.01 . : 139465.52 | 175546.60 | 16470911 1022361 42 64.34
Total Utilization 1127458.90 | 109858.10| 186685.01 184785.10| 193140.78 |174541.08| 202783.52 | 198849.60| 21086411 | o000 000 | 000 |1588966.20
3| 196804.71 | 20602266 1580890.23
111163 | 107975 | 184963.9| 205128.4 | 187858.7| 1769417 | 204032.1
Tota;aﬁ“g;:gnaﬂon 114.66 101.74 | 100.93 50.08 102,81 98.64 9939 | 10104 | 10235 | soivjor | sowor| sowvzor 10051
>



